
MEDIAT!QN CENTRE RHC, JODHPUR,CAUSE LIST 07.05.2018 

S.N. NAME OF TYPE OF CASE & NAME OF PETITIONER NAME OF RESPON~ 
MEDIATOR NO. WITH TITLE OF ADVOCATE ADVOCATE 

CASE 

l Dr. Pramila D.B. Civil Misc Appeal Mr. A.K. Babel Mr. Dilip Kawadia 
Acharya NO. 1571/2017 Smt Pintu Mr. G.S. RathGre 

V/s Chandresh Connected 
With D.B. Civil Misc. 

' App,!al No. 1324/2017,Smt. 
Pin tu VIS Chandresh 

2 Dr. Pramila D.B. Civil Misc. Appeal No. Mr. B.S. Sandhu Mr. Pankaj Bansiwal 
Acharya 1582/2017, Baldev Singh Mr. M.S. Champawat Mr. Mohan Lal 

V /s Frina @ Manjeet Kaur 

.. '. .' ,,. 

MEDIATlON CENTRE RHC, JODHPUR,CAUSE LIST 08.05.2018 

----
S.N. NAME OF TYPE OF CASE & NAME OF PETITIONER NAME OF RESPON. 

MEDIATOR 1\0. WITH TITLE OF ADVOCATE ADVOCATE: 
CASE 

t Sh. Prashant S.B. Civil Transfer Mr. Rameshwar Dave Dr. Sachin Acharya 
Kumar Sharma AppHcation No. 25/2018, Mr. Rakesh Chntiya 

Ritu :.Jangid V /s Nitin 
Jangid 

·---
2 Dr. Pramila D.B. Civil Misc. Appeal Mr. R S Choudhary Mr. Ashwini Swami 

Acharya No. l 08/2018, Teja Singh Mr. B. R. Chahar 
V/S Ritu. 

. .. 

MEDIATION CENTRE RHC, JODHPUR,CAUSE LIST 10.05.2018 

--· 
S.N. NAME OF TYPE OF CASE & NAME OF PETITIONER NAME OF RESPON, 

MEDIATOR NO. WITH TITLE OF ADVOCATE ADVOl'ATE -_ 
CASE ~· r , 

t Dr. Pratishtha S.B Criminal Revision Mr. Vijay Raj Bishnoi Mr. S P Sharma 
Dave No. 1294/2016, Smt Mr. Vijay Jani 

Chandra Kanta V/s State 
Mr.MS Rathore 

& Anr. Mr. Kaushal Sharm: 
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